
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COU RT OF AS5AM, NAGALAND, MIZORAM AND ARUNACHAI- PRADESH)

No. HC.VII-24 2003t lo 2tl tA
From Smti. Jayashree Bora,

Jt. Registra r (Vigilancc),
Gauhati Htqh Court,
Guwahati.

To, Dr. Manash Baruah,

Special Judge, Assam

Guwahatr.

J
Dated Guwahati the )L C/166"r, r)ro

Sub Casual leave.

Ref:- Your lettcr No. 5p1.14037 12024 , dtd.04.70.2024

with refcrence to thc abovc, I am directcd to inrorm you that your prayer for
casual leave on 19.10.2024, along with station leave permission, from the morning
of 19.10.2024 till the morning ot 21.10.2024, has been grantcd. The next senior most
ludicial offlcer available at the station shall remarn in charge of your court and office durrnq
your absence.

Yours faithfully,

s4l-
JT. REGISTRAR (VIGILANCE)

emo N .vtt-24 3 to2t{ A d 1 z- \o- 2-eZ<)-
Copy to

J The Project Managcr, Gauhati Hrgh Court
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VIGILANCE)(]T. REGISTRAR
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